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some time to consider the matter.
After all this is just the beginning of
the session. During the interval or
recess of Parliament, so many friends
have thought it fit to give notices of
S0 many queslions in regard to one
particular ilem, and, therefore, there
is g huge number of names on the
list. ‘This may no! happen aus we
proceed with the session. To try to
reach a decision on the basis of the
experience of the first two pr three
days of this Session or the first week
of thiz Session is not going to be use-
ful to the House.

Shri Hari Vishnu HKamath: You
may call the leaders of the Groups
and have u discussion with them,

Shri Sham Lal Saraf: May 1 sug-
gest that only five minutes may be
allowed to cach question?.

Mr. Speaker: [ shall take those

wugpestions some other time
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Relationship between Govt, Servants
and People’s Representatives

4
Shri Hari Vishnu Kamath:
*82. ! Shri Yashpal Singh:
| Shri Hem Raj:

Will the Minister of Home Affairs
be pleased to refer 1o the reply given
to Starred Question No. 1174 on the
Bth May. 1965 and state:

(a) whether the drail Code to re-
gulate the relationship between Mem-
bers of Parliament and of State Le-
glslatures and the Administration has
been finallzed; and

tb) if so, whether it will be laid
on the Table?

The Depuly Minister in the Minis-
try of Home Affalre (Shri L. N.
Mishra): (a) No, Sir.
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(by Does not arise

Shri Hari Vishnu Kamath: What
was the penesis of or need for the
consideration of a code of this nature?
Waus there a spate of complaints on
this score?  Will the Code, when fina-
lised, apply also to those Ministers
who sometimes misuse their authority
and powers to interfere in the day-

tu-diy  administration,  particularly
crimimal investigation and  prosecu-
tions, besides appointments, promo-

tions and transfers?

Mr. Speaker: There is no code as

vel,

Shri Hari Vishou Kamath: It is
under consideration though it has not
been finalised yet.

The Minister of Home Affairs (Shri
Nanda): The hon. Member has pick-
ed up this opportunity to have a say
aboutl the Ministers

Shri Hari Vishnu Kamath: There
is nothing wrong  aboui it.  The
Speaker has not ruled it out of order.
T will utilise every opportunity to siv
Hi.

Mr. Speaker: Order, order,

Shri Hari Vishou Kamath:
making an insinualion.

Mr. Speaker: There is no insinua-
tiom,

Shri Nanda: 1 welcome it, because
the Ministers . . . .

Shri Harl Vishnue Kamath: [ only
said ‘some Ministers’. 1 did not say
‘all Ministers'.

Shri Nanda: A much more strin-
genl code has to be applied to the
Ministers. This code is applicable to
Members of Parliament, and that
certainly applies to the Ministers, and
in fact, much more.

Shri Hari Vishnu Kamath: In ac-
cordance with the practice prevalent
in some Ministries, of deputing a
competent team abroad for studying
a question when it arises, the latest
example of which is a commiites
set up by the Ministry of Information

He is
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and Brupdeasting, which has  gone
abroad to European countries to study
television and radio, does the Home
Minister propose tg send an influen-
tial committee abroad, to other demo-
cratic countries of the world to study
an important and vital issue of this
nature, and if not, the reasons there-
for?

Shri Nanda: In the first instance
we shall have it discussed with our
eminent colleag in Parli t who
are in the consultative committee
where this will be discussed, and if
they feel that anything more has to
be done, it can be considered.
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Shri Hem Raj: May 1 know whe-
ther Government intend to frame a
code of conduct for the members of
the legislatures or they do not intend
to do so?
8hrl L. N. Mishra: There will be a
code for both pfficers and the legis-
lators.
Shri Kapur Singh: In this finalised
code, whenever it is finalised, how do
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Mr. Speaker: That will be  seen
when it comes.

Shri Harish Ch.ndra Mathur: May
I know what are the problems which
have been thrown up regarding the
relations between the administration

and the legislators and what are

those  problems which  they are
straightening out?
Shri L. N. Mishra: The code has

been circulated to members of the
informal consultative commitiec, As
a matter of fact, it was Shri Mathur
who raised the whole question and
it was at las nstance that this was
taken up. In the draft code, there
are some broad objectives: these are
about how to reply to letters receiv-
ed, how to meet *hem, how 1o altend
to problems raixed by MPs etc. All
the iscues are to be discussed before
the draft is finalised.

Shri Harish Chandra Mathur: My
question is not what the code iz My
question is what are the problems
which have been thrown up, what
are the difficulties which have come
to  surface in  the relationship
hetween the administration and the
legislators. What passed between me
and him is not what T wanted.

The author must

Mr. Speaker:
know it better

Shri Harish Chandra Mathur: When
this question is asked, a 1958 circular
is sent out tn us as if nothing has
happened since 1056 My  specific
guestion is what are the difficulties
and problems in the relationship bet-
ween the legislators and the admin-
istration which have been thrown up
und which are under consideration.
It is a clear-cut guestion

Shri L. N. Mishra: There have

been complaints both in the House
and ide. You will remember,

Government propose to |
public  servants against pressures
from politicians to make them deviate
from the path of duty?

Shri L. N. Mishra: If that exists.
it is one of the objectives. We want
to do that,

Shri Kapur Singh: How do
propose to do it?

they

Sir, that you had also put some
questions to us in May last. You
said that an executive engineer had
nominated you on some committee
Then i was said that disirict officers

preside  over committers  of which
members of  legislature and  even
ministers are members. There wus

the question raised by Members of
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Parliament  that public Erievances
ary not properly attended to. that in
some cases proper treatment  is nol
given by these officials, These are
the problems and these have  becn
embodied in the draft, as to how to
tackle these problems, gnd how  the
grievances are to be attended to.

Shri Nanda: May 1 just add thai
this question arose because of discus-
sion of this subject in the meeting of
the informal consultative committee
where severa] members brought up
their difficulties regarding treatment
by the officers und other matters.
So a draft was prepared which is still
to be finalised.
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Shrl Ranga: Is it not & fact that
there is nearly as much need to pro-
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tect the officers from too much of
interference from legislators as there
15 1o see that the officers behave pro-
perly in regard to the complaints
mude and the representations sent up
by the legislators themselves?

Shri L. N. Mishra: That is correct.
That is one of the objectives, as 1
have said.

Shortage of Kerosene and Diesel 0il
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